
PR,OCEEDING5 OF THE HI6H COURT OF ANDHRA PRADESH

SUB: Notionol Conference - Nominotion of Sri A.Satyonond, fV
Addl. District ond Sessions Judge, Visokhopotnom, to
ponticipote in the "National Conference on Economic Off ences
- Emerging Dynamics ond Dimensions" scheduled fo be held on

16.O?.2019 and 17.02.2019 ot Tomil Nadu Stote Judiciol
Acodemy, Regionol Cenlre, Coimbotore - Relief Arrongements -
Orders - fssued.

2. High Court's letter ROC No .5 / SO / 2019, dat ed 28.01.2019

In pursuonce of the High Court's lell er Znd referred to obove,

Sri A.Sotyonond, IV Addl. District ond Sessions Judge, VisokhoPotnom, who hos

been nominoted to porticipote in the "Notionol Conf erence on Economic Offences
- Emerging Dynomics ond Dimensions" scheduled to be held on 16.02.2019 and

17.02.2019 ot Tomil Nodu Stote Judiciol Academy, Regionol Cenlre, Coimbotore, is

hereby directed to hondover charge of his post to the Judge, Fomily Court-cum-V
Addl. District ond Sessions Judge, Visokhopotnom ond proceed to ottend the soid

Conf erence ot Coimbotore.

The Judge, Fomily Court-cum-V Addl. District ond Sessions Judge,

Visokhopotnom, will be inchorge of the post of IV Addl. District ond

Sessions Judge, Visokhopotnom, during the period of obsence of Sri
A.Sotyonond; ond

On return from the Conference, Sri A.Sotyonond, District and Sessions

Judge, will resume duty os IV Addl. District ond Sessions Judge, Visokhopotnom.

NOTE: Sri A.Sotyonond, who is nominoted to fhe above Conlerence is

hereby permitted lo relieve ond join duty by ovoiling octuol journey time

for the said purpose.
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1. The officer.
2. The Inchorge otficer.

To

FAC.RE6I5TRAR (VI6ILANCE)

D

READ 1. Letter from Registrot Genetol, High Court of Modros, in

Roc.No.620l2018 / J A, doted 08.01.2019.

ORDER ROC.No. 2112019-B.SPL.. DATED: 01.02.2019

The High Court possed the following Orders:
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